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MATTERS UNDER RULE 377

(1) NEED YOR UNDERGROUND SURVEY N
CHEATTISGARH AREA OF MApaYA
PRADESH.
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DISTRICT OF U.P. AND CONSTRUC-
TION OF PROPOSED DAMSB TO CON-
TROL FLOODS.
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(iii) NzEp FOR xENHANCING RATES OF
POST-MATRICULATION SCHOLAR~-
sarps To S.C. anD S.T. STUDENTS.

SHRI ARJUN SETHI (Bhadrak):
Mr. Deputy Speaker, Sir, under
Rule 377 I want to raise the follow-
ing matter of urgent public impor-
tance.

Post-matric scholarships ars awar-
ded to Scheduled Caste ang Sche-
duled Tribe students at rates ap-
proved by Government of India
Different rates are prescribed for
studentg of different groups as indi-
cated in the scheme of Post-matric
scholarship prepared by Government
ot India.

In the scheme it has been provid-
ed that Rs. 70/- p.m. for boys and
Rs. 80/- pm. for girls will be given
for general courses upto graduate
level. Over and above, the rate pres-
cribed by Government of India, the
State Government of Orissa are
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glving Rs. 10/- pm. for .per. ltudnnt
at a flat rate since 1972.73. The rates
prescribeq by the Government of
Indiy are in existence -since 1974-75.
The rates have not yet been changed,
although the price of essential com-
modities has gone up considerably
with the r t the Scheduled Caste
and Scheduled Tribe students are
experiencing immense financial dif-
ficulty for prosecuting their post-
matric studies.. .

The State Government have moved
Government of India to increase the
rates of post-matric scholarships by
Rs. 50/- at a fidfl rate per month.

Hence in the best interest of the
students of the Scheduled Caste and
Scheduled Tribe of the State, 1 urge
upon the Minister of Home Affairs
through you, Sir, to accept the pro-
posals of the State Government at
the earliest.

(iv) RELIEF MEASURES FOR FLOOD-
AFFECTED PEOFLE OF RAJASTHAN
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